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.IIP Board for BalI-JIMII 
°ZIG. SlId Bameshwar "ruua: 

8br1 Rlmat.lDcka: 
,SlIft Onkar Lal Berwa: 
Shrl Narayan Reddy: 
SlIrt Yatlhpal Slap: 
SIarl Babnlkl: 
Shrl S. M. Banerjee: 
Dr. Ram Manobar Loll .. : 
Sbri Killilea Patma,ak: 
Sbri Bam Sewak Yada,,: 
ShrI Bacrl: 

Will the Minister of BaII .. y. be 
pleased to state: 

(.) whether railwaymen have re_ 
quested Government for the lettinl up 
of a wage board for them; 

(b) if 10, ,the reaction of Govern-
menl thereto; 

(c) when the wage board i. likelY 
to be ael up; and 

(d) if a wage board is not to be let 
up the reasons for the same? 

The Mlnlater or State Ia the MbdII-
try or BaIIways (Dr. Bam Sallbar 
Slap): (a) Yes, Sir. 

(b) to (d). Pay scales of Railway 
employees are ba .... d on recommen-
dationa of surce.sive Pay Commissions 
which went Into the pay structure 
and conditi'Dns of aervlce of Central 
Governmenl scrv.nts a. a whole. The 
Government do not considered It ne-
cesaary to •• t up a separllte W8IIe 
Board for Rallwaymen. 
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Ulle of Soft Coke 

om. Sbri S. C. Samanta: 
8br1 8ubodh llaDsda: 
8hft M. L. Dwi"edI: 
Sbri Bbarwat Jha Aad: 
8hft P. C. BorOOllh: 
Shrl Lahtan Chaudhry: 
8hrl P. R. Chakravertl: 

Will the Minister of MInes and 
Metals be pleased to state: 

(a) whether the Energy Survey 
Committee and the National Council 
of Applied Economic Research recom-
mended that soft coke is a cheap com-
mercial substitute and In view of 
abundant reserves of these grades or 
coal which go In the making of loft 
eoker it would prove the major source 
for domestic energy; 

(b) if 10, the stepa taken to popu-
larlse the use or soft coke; and 

(c) whether inexpensive and relU-
lar movement from the concentrated 
lOurces of supply to the consuming 
centres is contemplated? 

fte __ of MIa. &lid .... _ 

(Shrl 8. K. Dey): (a) The Energy 
Survey Committee and the National 
Council of Applied Economic Research 
have not stated in apeciJIc terms that 
loft coke i. a cheap commercial fue1. 
It haa 'been recommended that non-
commercial fuel may be substituted by 
10ft coke as domestic fuel. 

(b) Rela.Uon of control on the 
distribution bf soft oob, lIberaliA-
tion of lieenciDC polky for openinC a£ 
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10ft coke depots, emphasis on coa.\ bas-
ed industries, advice to State Govern-
ments for uick growin;8 plantationa 
&nd popularisation ot cow-du". cas 
plants, are some of the measures al-
ready taken by the Government. 

(e) This is being done by moving 
all the soft coke required by conlu-
mers in block rakes of ·box wagons 
trom concentrated sources of supply 
to consumin/l centres. 
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Itt I 
Forelm Collaboratloa 

·2IM. 8IIrl Da.lI: 
SIIrI P ... Cbakravert.l: 
SIlrI K. N. Tlwa.,.: 

Will the Minister of lIuIastry .,. 
pleased to state: 

(a) whether It la a fact that a semi-
nar on the problem. of indu.trie. 
held recently in New Delhi hal ex-
pre.sed the opinion that industrialist. 
in India have lOne In for foreign ~I
laboration and U.ase have been Sanc-
tioned by Government even in thOle 
fields where know-how wal indlp-
nously available; and 

(b) If 10, whether any analysil ot 
the industrial licensing hu been m.de 
to find out on what linel the torelrn 
collaboration was needlessly sanction-
ed? 

TIle MlU&er of IIId..trJ (SIIrI D. 
SaaJI".,ra): (.) The Hon'ble mem-
bers appear to b. reterrlng to the 
Conference on Research and Indust17 
recently organised by the Couneil of 
ScienLific and Industrial Re .... reb, 
New D<>lhl. The Government are 
tully c'On."ioul of the need to utilise 
iDdi,enous knDW-how and pracel_ 
to the full ... t extent practieable. In 
order to promote the uLillaation of 
iDdigenouI know-how and proces .. " 
In the industrial U!lltI let up In the 
country and in order thai forelp 
technical col! .barations are approved 
only where nee ..... ry. the Council of 
Scientlftc and Industrial Reiellrch Ia 
repreaented on the Inter -!41nisterlal 
Ccmmltten which conllder (I) 
applieatiDDa for the Ia_ of indus-
trial Ii_ and (2) appUeatlo.aa 1m 




